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Ayurveclle Praetldonen 

6691. SHRI NARAYANAN: 
SHRI DEIVEEKAN: 
SHRI MAYAVAN 
SHRI KAMALANATHAN: 
SHaI SUBRAWELU: 

'WID the Minister of HEAI,TH 
FAMUoY PLANNING AND URBAN 
DEVSLOPMENTbe please4 to atate: 

(a) whether Government'. attention 
hu been drawn to the .tatement by 

Dr. C. S. Patel, President of Mf'.dicLi 
Council of India in which he had cri-
ticised the l\4llharashtra 'Government" 
decision to permit Ayurve<:lic Practi-
tioners to practice in modern medicine 
after a training for a period of three 
months; and 

(b) if so, the reaction of Govern-
ment thereto? 

THE DEPUTY-MINISTER IN THE 
MINISTRy OF HEALTH, FAMfLY 
PLANNING AND URBAN DEVELOP-
MENT (SHRI l3. S. MURTHY): (a) 
Yes. 

(b) The matter is under ~xamina­
tion. 

Overdraft by States on Reserve B:Ulk 
of India 

6692. SHRI DEIVEEKAN: 
SHRI C. CHrTTYBABU: 
SHI MAYAVAN: 
SHRI KAMALANATHAN: 
SHRI SUBRAVELU: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether any of the States have 
requested fOr waiving the overdraft! 
with the Reserve Bank of India; and 

(b) if so, -the details thereof? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SImI 
MORARJI DESAI): (a) No, Sir. HoW-
ever Statl!s have been seeking ad-hoc 
loan assistance from the Ceutre for 
clearing their overdrafts. 

(b) Does not arlM. 
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